277 Written Answers

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI R. DESAI) (a) At the
request of the Government of Orissa,
a Central Team of Officers 1ecently visited
the State to review the situation arising
out of the drought and to assess the require-
ment of funds for relief.

(b) Yes, Sir,

(c) A summary of the Report is laid
on the Table of the House. [S2¢ Appendix
LXV, Annexure No. 8]

‘KANAR’
AILMENTS

1:18. SHRI ABID ALI Will the
Minister of HEALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT
be pleased to state :

INDIAN HERB FOR  HEART

(a) whether it is a fact that an Indian
herb known as ‘Kanar’ has been found
to be an effective cure for heart ailments
and that a German firm has planned to
make pills from the said herb ; and

(b) if so, what are the details thereof
and the 1eaction of the Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY)
(a) Yes.

(b) A Getman firm is understood to be
planning to produce tablets and ampoules
of ‘‘peruvoside” derived fiom ‘Pella
Kenar’ (Thevetia Nerifolia), an Indian
herb. The drug is understood to have
been investigated in Germany with pro-
mising results, The Indian Council of
Medical Research has made arrangements
for carrying out clinical tiials for con-
firming the findings of German workers.

WASTAGE OF GAS COMING OUT OF OIL WELLS

11g. SHRI ABID ALI : Will the Minis-
ter of PETROLEUM AND CHEMI-
CALS be pleased to state

(a) what is the approximate quantity
and value of gas which is wasted ag a result
of burning while coming out of the oil
wells ;

(b) how it compares with the wastage
in other countries where utilisation of
such gas is fully made ; and

(c) whether it is a fact that the scheme
, to utilise the gas purposefully has not yet
been finalised ?
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THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI K. RAGHURA-
MAIAH) : (a) About two million cubic
metres of gas is being flared per day by
Oil India Ltd. and Oil & Natural Gas
Commission. As this is ‘associated gas’,
which comes inevitably along with crude
no value can be computed until a customer
is found for it.

(b) In the Middle East, for want of
market, large quantities of gas are flared.
As utilisation of gas depends on the con-
sumer-market, comparison with other
countries would probably not be appro-
priate.

(¢) The gas from Nahorkatiya and
Ankleshwar is fully  committed, and
flaring i3 being resorted to as the entire
earmarked quantity is not being lifted
by the parties concerned.
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T[MINISTERS’ RESIDENCES
120. SHRI RAJNARAIN : Wwill
the Minister of WORKS, HOUSING

AND SUPPLY be pleased to state :

(a) whether it is a fact that Govern-
ment have decided to demolish the existing
bungalows of the Ministers in Delhi
and to provide them cottage type residences
on the English style;

(b) if so, which are the bungalows
that will be demolished under this pro-
gramme and what will be the rank cf

+[ ] English translation.



